j
OFEICE OF THE PRINCIPAT}DISTRIC 1t
KARKARBO(DMA.COURTS DELHL

ORDER

5. No.' | Name of the ? From To.
i official o
1. |Sh. Gaurav Orderly/Peon in R8I Branch*‘@rdérlf/.?eon in el5gist
Kumar Sharma | East District Jitend&r - Pratap: aS;mgfl_,_

District

2. |Sh. Devender Orderly/Peon in the Court ofj Grderly/?eon in- R&Iﬁ
Shy Jiterder Pratap Singh, D1str1et .
ASD, Edst District

Note:

1. Order bearing No, 42574292/Admn. (East)/l(l@[ﬁé]lﬁ'dated 10;1]:;2‘62*5'1{5 ;
Sh. Narender Kumar, Jhdiclal Assistant, posted in ‘Copying Agency) Easi:f.
hereby cancelled.

2, Ms. Geeta Vashisth, Judicial Ass1stant posted in Hindi $ecton, Bast Dls.f ;
after the work of RTI, Se;:umrnt“the absence of Ms. Sdnita-Sharmia, JA. S
from the duty of GenerallBranch East DiEtnct

Ofﬂmatmg Prinmpa.'
}‘ast District, Kar]

L 2

DL oEy
|99 —5: R "f\-‘:fAdnmv(East)/KKDfDelm
Copy. ft arded for informatj
The Principal District and .Sessmns Judge(HQ), Tis Hazari Courts, Delhi,
The Officers concerned, East District, Karkardooma Courts, Delhi, -
The DDO, East District, Karkarduoma Courts, Delhi.
The Administrative Ofﬁcen (JudL.)y/Incharge, Admn. 1, Tis Hazari Courts, Délhl'

7l
o
)i

P.9. to undersigned.
THe Dealing Assistant, Layers System Tis Hazari Courts, Delhi.
The Dealing Assistant, CR, Admn.I, Tis Hazari Courts, DelhL

9, The Officials concerned.

10, The Dealing Assistant, Leaye Section, Karkardooma Courts, Delhi.
11. Web-Site Committee, Karkardooma/Tis Hazari Courts, Delhi, °

12, The concerned file. 5
I

£ 2 [ A e GuRhehs

The Administrative Officer (Judk )!Incharge Admn. IM, Tis Hazari Courts,Delhla ' s




